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DAMAGE DUE TO MOLTEN MATERIAL SPILLAGE” (UIN : 
IRDAN150A0020V01201718) 

 In consideration of the payment of additional premium of Rs.----- paid by the insured to the Company, it is hereby declared and agreed that the insurance under this policy shall, subject to terms, conditions and exclusions of this policy and also subject to terms, conditions and exclusions hereinafter contained, extend to include the physical loss or damage to any of the property insured by this policy occasioned by or through or in consequence of any accidental spillage of molten material resulting there from.  Provided that, the liability of the company shall not exceed Rs----- the first loss limit chosen by the insured and no liability shall attach under this extension for the loss or damage to the molten material so spilled out, but that the cover shall confine only to loss or damage to other insured property covered under this policy affected thereby.  Provided also that, no liability shall attach under this extension, had there been any claim due to molten spillage during the 2 years period preceding this policy period. 
 

 

~ Liherl)' 
~ General Insurance ,. 


